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HIGH COURT OF DELHEI: NEW DELHI
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5\'9/ | ‘No. 29/1-G-4/Genl -I/DHC
A Dated:07.10.2024

\° NOTIFICATION

It is hereby notified for general informétion of all conc:emgd that High Court of Delhi shall remain
closed for Summer Vacation from Monday, 2™ June 2025 to Monday, 30™ Fune 2025 (both days inclusive)

and for Winter Vacation from Monday, 29 December 2025 to Wednesday, 317 December 2025 (both
daysinclusive),

; w7302 4@; BY ORDER OF THE COURT
/ £ oqiwrm g Sar-
" <\ " fj (KANWAL JEET ARORA)
. N Qw'f.c.,.c.;ﬂi?-‘-’ﬁ? ' REGISTRAR GENERAL
Endst.No. 4790-4827/1-G-4/Genl.-/DHC T ‘ Dated: 07.10.2024

The Secretary, Govt. of Indiz, Ministry of Hlome Affairs, R. No. 113, Gate No. 4, North Block, New Delhi,

1
2 The Secretary, Ministry of Law, Justice & Co. Affairs, Govt. of India, Jaisalmer House, New Delhi,
3 The Principal Secretary (Law, Justice & LA), Delhi Secretariat, IP Estate, New Delhi,
4. The Secretary General,-Supreme Court of India, Tilak Marg, New Delhi:
5. The Registrars-General, All High Courts of India.
\_,6./' The Principal District & Sessions Judge (Headquarters), Tis Hazari Courts, Delhi.
7 The Principal District & Sessions Judge (Fast), Karkardooma Courts, Delhi,
8 "The Principal District & Sessions Judge (New Delhi), Patiala House Courts, New Delli,
9. The Principal District & Sessions Tudge (South-West), Dwarka Courts, New,Delhi.
10.  The Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi,
11,  The Principal District & Sessions Judge (North-West), Rohini Courts, Delbi.
12, The Principal District & Sessions Judge {South), Saket Courts, Delhi..
13.  The Principal District & Sessions Judge (North-East), Karkardooma Courts, Delhi.
14, The Principal District & Sessions Judge (South-Bast), Saket, New Delhi,
15, The Principal District & Sessions Judge (Shahdara), Karkardooma Courts, Délhi
16, The Principal District & Sessions Judge (North), Rokini Courts, New Delhi.
17.  The Principal District & Sessions-gum-Special Judge, PC Act CBI Court, Rouse Avenue Court Complex,
Deen Dayal Upadhyay Marg, New Delhi, ' .
18.  The Principal Judge (Family Courts), Dwarka Courts, New Delhi. _
19, The Director, Delhi Judicial Academy, Dwarka, New Delhi. ; e
20.  The Hony. Secretary, Supreme Court Bar Association, New Delhi. -Or¢ (f‘ et 1‘?3")
2]:.  The Hony. Secretary, Delhi High Court Bar Association, New Delhi.
22,  The Hony. Secretary, Delhi Bar Association, Tis Hazari, Delhi,
23,  The Hony. Secretary, Shahdara Bar Association, Karkardooma, Delhi,
24.  The Hony. Secretary, New Délhi Bar Association, Patiala House, New Delhi, g 5 “'J
25.  The Hony. Secretary, Rohini Bar Association, Rohini Courts Complex, Delhi, ;2,, ) D IsI (
26.  The Hony. Secretary, Dwarka Bar Association, Sec-10, Dwarka, New Delhi. et
27.  The Hony. Secretary, Saket Bar Association, Saket Court Complex, New Delhi.
28,  The Secretary, Bar Council of India, 21, Rouse Avenue Institutional Area, New Delhi. )
29. - The Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi,
30.  The Member Secretary, Delhi State Legal Services Authority, Rouse Avenue Courts Complex, New Dellgi.
31. . The Secretary, Delhi High Court Legal Services Committee, 35-37, LUB-I, Delhi High Court, New Delhi.
32.  Registrar-cum-Secretaty to Hon'ble the Chief Justice, Delhi Hiph Court, New Delhi.
33.  PS/sto all Hon'ble Judges, Delhi High Court, New Delhi. :
34. Director (IT}, Delhi High Court for uploading the notification on wehbsite and intranet of this Court.
35. JR-cum-P.A to Registrar General and PAs to all Registrars/OSDs, Dethi High Court, New Delhi.
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36.  All Joint Registrars, Deputy Registrars and Assistant Registrars, Delbi High Cont, New Delhi.
37.  All AQJTs, Court Masters, Private Secretaries, Delhi ngh Court, New Delhi,
38.  Notice Board, Delhi High Court, New Delhi.
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(RADHA BISHT)
ASSISTANT REGISTRAR

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) :DELHI
ngoz-—j 5’79_3 tm?.d.
NS SBOS ™ L ilidays/Gaz/2024 pared 1 _§ QLT ¢
Sub:~ Notification
forwarded for information & necess action to :
All the Judicial Officers of DHJS & DJS, Central District, Tis Hazari Courts, Delhi.
The Chief Judicial Magistrate, Central District, Tis Hazari Courts, Delhi.
The AO(J)/Branch In-Charge, all branches of Central District, Tis Hazarl Courts, Delhi,
The DDO/Accounts Officer (Central), Tis Hazari Courts, Delhi.
The Librarian, Library, Tis Hazari Courts, Delhi.
The Director, Directorate of Prosecution, Tis Hazari Courts, Delhi.
The In-Charge, Lock-up, Tis Hazari Courts, Delhi.
8 Tite PS/Reader to Ld. Principal Distict & Sessfons Judge (HQs), Tis Hazari Courts, Dethi.
<" The Website Comimittee (El‘rgﬁl‘;‘mndi), Tis Hazari Courts, Delhi.
10. The R&I Branch {Central) Tis Hazari Courts, Delhi for uploafling on LAYERS,

Nowp e

District judge,Cohjm.Court-07,(Central)
Officer In-charge Judigial Branch, (Central)
For Principal District &Sessions Judge (HQs)

Delhi '



